W

‘“i\‘ Dﬁmmwgmmmmumﬁ
YaAr., 2 022, ZDQA'

(,iMQP'NP‘HMHD .., sonfgaughter/wife of MoHAMH AD TERAHIM

Q/ “"w aged?‘e y.ears, belonging  to BI’HP\R VIDHQMS%HG
’b\%ﬂ service and pr&nentiy‘ wearking as or:Prce’ HTTQNDQWCDB%HN‘)
give hareln below the detalls of the assets (immovable, mevable, bank balance, ekc.) of
myself, my SpOUSE and depandants®:

A petails of moyvable assets
{Assets in joint name indlcating the extent of toint owaership will also have to be
gi‘."E:['l}

?,4'%‘ T T néiﬂi&wﬁa—ﬁw_”f' “gall “"7—""é'f)r:iuu:-mI"“Eéﬁrrurd.ﬁn"tfr'"'6ibe:\3;n73' B ﬁmﬁﬁtﬁ\
'Jf‘k R A i Name(s) t _ Mame Name |  Etc. Name
|S\°°” il P St L e S B

i! (I %CBSh 2010001__ L o }l ity | L

P i e g e e e
(i) | Deposits In | ;
Banks, Financeai | ;
ctkinsne And: |9 AL

Non-Banking i Je 2] = :
|
|

ol .M_“I_._..._., JEPRRIRERE, SORCEUCC oy dpiie il
I

| Fipancial
* Companies
IS RO R i ]
(iily | Bonds,
Debantures and i
Shares In —_— . . — X
' companies ; ‘

e e 4 i e e R O A Qi i i i e
P (v) TOther financlal  LtC ' !
| jnstitutions, ‘825963100 : :
NS, Postal eLL i i
Savings, LIC 2234991 l w5 o s
i i policies, efc !

| P _F_ = ﬁ__,,“ N B “1

7 [ Fiotor Vehidles  [Scoo®R |
| (details of AROAEU
make, etc.)

R BT p ] e s bl SR R o XAl i A U LA P el s
(wl) | deweliery (qive ‘ [ ¢
details of ! \

i weight and —_ { Bl — ki
. vaiue) l \

r..-i--.-

Other asgets,
auch as values | e it

| of claims J J_ \ \ : e
e e A DA e O R SR L e )

johinteresis. o
Note! Vatue of Bonds / shares / Debaentures as per the latest market value in 5Stock
Exchange in respect of listed companies and as per books in the case of non fisted
companies shauld be glven. Eyi
4+ pependant here means a perseh sypstantiaily dependent on the income of the
amployes,

(i)




B. Detajlg of Irmmoyable assels

Mote: Prooerties in joint oweership indicating (e oxient of 1nt Gwnerstip v
aisa have Lo b Ihf“gi!tét“ =
I " Description Self

"(i]' Agrrc- itural Land

Location{s)
Survey nwmbpers)

- £xtent [ Total
mea: surgment)

market value

(i} Non “Agricultural Land

- Location(s) ]
Survey number(s) i
Extant (Total

i

! L measuremant) 5
i =Current market v el U ST
(i) ‘ Buldings (Cammproial |
Lang reswcientiall
Locatian{s)

& ._,_._+_

u\"]

I

Ll

(2)

inskikutions
[MNoke :

Fa T

Na. - j

8

|

i

number(§)

- Extent (Total

; L measurament) i
; - Current market |

ot i

- Location({s}

Survey Sdaor

ue i

QUSRS ; i!uar‘rmenh,

Survay jdaor
umber({s}

- Extent (ToLai
i measurement)

Current market

valug

RTINS i d e s ot i e sar et

(w | Others (such as
_interest in proparty)

| Spouse

. Hame($)

!

e

!

ogpqndani-l'-"bepeﬁﬁ'a;nt-l i pependant-3

Mame  Mame . __Etc.Name

i i
BE A oy I L 2 ks ST
1 I i
i t :
e i A
|
i I
i
— [ T : e
l
. e e U S TS
] 1
i |
— — —
' i
e - -i e e |

give herein below the detadls of myy Fabilites / overdues 0 puplic financial

and governmeant gues:-
Please give separale details for each item)

“Description

(i) lea 15 from Banks

{il} Loans from financial
institutions

(i) TGovernmeant Dues:
i {a) dues o gepartnents
S dealing with government

accammadation

(by dues to departiments
dealing with supply of
Wwater

(c) dues 1 L1&pa"mwn{§
gealing with suppty of
electricity

FHarme B address of Bonk / 'i"”i?r‘;&ié%?i”n‘ai;ﬁh&l’ﬁ%‘;ﬁ';
Financial Institutions(s) / i O L s |
_Department (s} 3 ] A |
o= L i
b e ML TS e %
| {
b i
2 5 i it e R ’

ik i e
! ,
T el P e
i | T i
s Semb s ol |
P | i
i SV i




(d} dues to departments i
daaling with telephenes  ~ — e LA
(&) dues to departments
dealing with government
| transport (including —_
| alrcraft and halicopters) i
{F} Other dues, I any

(b} (i) Incame Tax including | : o
surcharge [Also indicate i
the assessment year upto | BRHPA 42 < 18 i
i which Thcome Tax Raturn !
tflled. Give also Permanent | i
| Account Wumber {PAN)] e i 2
(i) Wealth Tax [Also
Indicate the assessment
| year upto which Weaith T Sy
¢ Tax peturn filed,] s RO L SR =1k : -
! {ill) Sales Tax (Qnly in i
case of progrietary it e
business} M RS o e T e
(iv) Property Tax_ e e L ool At
C. Personal Detall
GPF/CPF/PRAN No.  :- 1 101 32 1’09657, | ]
endef - [A ] o
Gendet b M (M/F}
Date of Birth : el
' l < o | ! 9 = I [OD/MMIYYYY)
Class/Graup e SO 3
L Soona ) A
S © [BIHAR e SLATIVE PSsemaly |
(Eull Mame e.g, B.A.S -Bihar Adminislrative Service,
[3.%,5.- Bihar Secretariat Saerviee etc.
Home District T 3 p APTMN A SE ot I
i s
I hereby declere that the above details are true to the best of my
knowledge and bellef,
Signature .. “MW M .............
Name of Employes: . TORON.  ARMAD,
place:. EATNO Designation: OFFICE. BT TENDANT (PARGEN
\) —
Date: “6109-,.@2—4 [‘.-epaﬂr‘ncnr@'ﬂp’gLEG—‘SLHTtEﬂ‘ss':met’r
Note: Plaase sign each page of the declaration. Asset dectaration form

must be in A4 size white paper with computer typed (single side)
in praseribed format.

-



